
To,

RIYO ADVERTISING

Sir/Madam,

I , CS CHAYA GUPTA , is appointed as a Liquidator of BIJASAN HOTELS

& RESORTS PRIVATE LIMITED and intends to make Public

Announcement of Voluntary Liquidation of the said company in two separate

newspaper, on 15'h September 2021- one being'English' and the other being
,Hindi' edition in Madhya Pradesh. The contents of the said public

announcement is herein attached with this mail.

For the abovementioned public annoLrncemcnt please provide us various siz.es,

their respective rates and draft advertisement wherein the letters used shall be

lesible and readable.

Sincerely,

911, Apollo Premier
Near Vijay Nagar Square
Indore-452010



FORM A
PUBLIC ANNOUNCEMEN'T

(Regulation l4 of the lnsolvency and Bankruptcy Board of India (Voluntary

Liquidation Process) Regulations, 20 I 7)

F-or The Attention of thc Stakeholders of

BIJASAN HO'IELS & RESORTS PRIVATE LIMITED

NAME OF CORPORATE PERSON BIJASAN HO'IIrI-S

r_Bly4lquMIrP_q_
r 8/08/201 I

& RESOR'IS

DATE OF INCORPORAI'ION
CORPORATE PERSON

OF

AUTHORITY
CORPORATE

UNDER WHICH
PERSON IS
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9l I, Apollo Premier, Near Vijay Nagar

Square, Indore-45201 0
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LAST DA'TE
Ct-AIMS

Noticeishereby'giventhatthel]Il^l^Nll()]]r1.!4-Rt:SaRl..!_PBtV^l.I:I=IMl]ED_has
comnrenced voluntarv liqiridation o' I0'l' Scptc'rber 202I

.l.he 
stakeholclcrs ol.Bl.lASAN IlOl'lrl.s & RlrsoR.l's I'RlVAl'l:, l-tMll'trD arc hereby called

upon to submit a proof of their claims. on or before 09'h October. 2021 to the liquidator at the

address mentioned against item 7.

The hnancial crcditors shall subntit theiI proof of claims by electronic mcans only'

stakeholders may subrnit the proof of'clairns itl person, by post or by electronic means'

Submission of false or misleading proofs of claim shall attract penalties' 
I

Dare : I 5.09,2021

Place: lndore l.iquidator ol'

tll.lASAN HO'l-lrL RhSOR-fS PRIVA'f l'l LIMIl'l:l)
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